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) AVRO-748 

*843. Shri P. C. Borooah: Will the 
Minister of Defence be pleased to 
state: 

(a) Whether it is a fact that the 
contract for the manufacture of Avro-
748 transport planes has been signed 
between the Indian Government and 
the British aircraft designers, the Haw-
ker Siddley Aviation Group; and 

... 
(b) if so, the main terms of con-

. tract? _. 

The lUinister of Defence (Shrl 
KrishBa Menon): (a) and (b). A 
licence agreement for the manufacture 
of Avro 748 aircraft in India Wall 
entered into with Mis. Hawker Sidde-
ley Aviation Ltd., U.K., in July 1959. 
No fresh agreement has been entered 
into with Hawker Siddeley Aviation 
Ltd. recently. 
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Death in Tehar Central Jail, Delhi 

'6 r Shri S. lU. Banerjee: 
I Shri B. N. Mukerjee: 

*845. ~ Shri Jndrajit Gupta: 
I Shrl Dinen Bhattacharya: 
1.. 8hri B. P. Chatterjee: 

WiI! the Minister of Home Mairs 
be pleased to state: 

(a) whether it is a fact that a person 
named Amar Nath aged 26 years who 
was arrested under Section 307 I.P.C. 
died in Tehar Central Jail, Delhi, on 
28th July, 1962; 

(b) whether this was shown as a 
buicide case; 

(e) whether the hody was cremated 
without informing the parents; 

(d) if so, whetht!r the mother has 
made a representation to the Home 
Minister; 
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(e) if so, whether any inquiry has 
been made; and 

(l) if so, the result thereof? 

The Deputy Minister in the Ministry 
of Home Affairs (Shrimati Chandra-
sekhar): (a) and (b). Yes. A magiste-
rial inquiry was held to ascertain the 
cause of dea.th and it was found that 
Shri Amar Nath had committed suicide 
in his cell by throttling himself with 
his loin cloth. 

(c) The deceased had given two 
different addrcsses-one in Delhi ana 
the other in Amritsar. These two add-
resses were different from the address 
later ~ by the deceased's mother 
in her representation. Attempts were 
made to contact the relations of the 
deceased at the Delhi address given 
bv him but without success. It was, 
therefore, considered necessary to 
cremate the body through a social 
organisation known as the Sewa 
Samiti. 

(d) Yes. A representation from the 
deceased's mother was received on the 
4th August, 1962. 

(e) and (f). The magisterial inquiry 
was definite that the deceased's death 
was due to suicide. It was, therefore, 
not considered necesary to make fur-
ther inquiries. 
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